CENTRAL ADMI NISTRA'lng IRI BUNAL \j
ALLAHABAD BENGI A

Original Application No, 973 eof 1993

>
DAT H ©/5/ 1995
Hon! Dr. R.K axena, Member{Jud.
Kapil Deo Tripathi, $/o Ram Karan Tripathi, B/o
Village Arahanpur, Tahsil Shahganj, District Jaumpur
4 :
‘ Applicant.
|
By Advocate Shri Avnish‘Tripathi.
VersuS
|
A

l. Union of India through the Director General Posts
Department of Posts ‘New Delhi.

2. Director, Postal Serpices, Allahabad.

3. Senior Superintendeﬂt of Post Offices, Jaunpur
Region, Jaunpure

Respondents.

By Advocate Shri A. Sthalekar

Q.i%il_ﬁ_ﬂ(oral)
By Hon'kle Dr. R.K. §g#gna, Member(Jud.)

|
r Shri A. Tripathi, counsel to the applicant

and Shri A. Sthalekar,icounsel to the respondents are
present. |
This O.A. Qas filed seeking relief about
correction in the datefof birth of the applicant. It
has been contested vigoursly by the respondents. Lear-
ned counsel for the applicant submits that the appli-
el

cant does not want to proceed with the casenhﬁherefore,

he does not press the O.A. In such circumstances, the
O+A. is dismissed as not pressed. order as to costs.
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/MeMo/ | Member(Jud.). | 4




